DI TEM NO. 89 REG STRAR COURT. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REGQ STRAR M A. SAYEED
Petition(s) for Special Leave to Appeal (Civil) No(s).4821/2014
ANOOP & ORS Petitioner(s)
VERSUS

ADDL. COW SAHARANPUR DI V. & ORS Respondent ( s)
(Wth prayer for interimrelief)

Date: 02/05/2014 This Petition was called on for hearing today.
For Petitioner(s)

M. Mhd. Miztaba, Adv.
M. Yash Pal Dhingra, Adv.

For Respondent (s)
UPON hearing counsel the Court nade the foll ow ng
ORDER
Service report in respect of respondent Nos.1l to 32
is awaited.
Li st again on 27.8.2014.
(M A. SAYEED)
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